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outlay 0 Rs. 138.74 crores ( ich ill be 
I . ed 0 S. 00 eror s for purpose of 
utitis ng ve men i ned grant). Of this, 

an outl 0 As. 86. 6e r s 

loves m nt in aUon I 5 vtng CertHl· 
to 

. SHRIANA TAPRASAOSETHt: 
'oi t r of FI A CE ' pleased to 

(b) th tot I mount e it . d in'Vari-
ous post I recurring deposit sch mes 

roughou th country during the last th oe 

(c h r co mission . id to per~ 
sons engaged as a9 nts: and 

(d) if so. the number of such p rsons 
hor ce;vedt ecomm'sslOnand heamount 

t eroof? 

THE 'ISTER OF STATE' THE 
DEPART E T OF ECONO IC AFFAIRS 
t THE lNISTRY OF FINANCE (SHRI 
EOUARDO FAlEIRO): (a) and (b). The 
gross deposits made in all saving certifcates 
and savings Deposits . hrough post offices 
a e a under:-

fRs. in crDres) 
Year Saving Savings 

Certificates OeposUs 

1986-87 3996.59 4133.1~ 

5080:94 
6670. 7 

1987-88 4423.52 
1988-89 58 2. 8 
(Provisional) 

(c) Commission is paid to authorised 
agen1s on d posits mobitised by them ex-
c pt in th case of Indira Vtkas Patra where 
no commission is paid. 

(d) Durjng 1987-88, 1.27 lakhs agent 
under Sl nd rised Ag ncy System received 

commission of Rs. 63.39 crores and 59,000 
agents under Mahila Pr dh n Kshetriya 
Bach t Vojn r ceived commi sian of Rs • 

. 26 crores. 

Inv tm nt by NRI In Sh r nd 
oontuf of indian Comp nle 

3542. OR. B.L. SHAllESH: Wilt th 
Minister of FINANCE b pleased to state: 

(a) whether the Reserve Bank of Indl 
(R.B.I.) has tightened the procedures for 
controlling portfolio investment by non·resi· 
dent Indians (NRls) in shares and deben-
tures of Indian Companies; 

(b) if so, the salient features of the 
directive or guidelines issued by the R.B.1. in 
this behalf to the various Stock Exchange ; 

(c) whether his Ministry or the RBt has 
set up any machinery to monitor the pur-
chase and sale of shares by the NRts to 
ensure that the prescribed ceilings for port· 
folio investments are enforced; and 

(d) if so, the details thereof? 

THE INISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFfAIRS 
IN THE MINISTRY OF FINANCE (SHRI 
EDUARDO FAlEIRO) (a) No, Sir. 

(b) Does not arise. 

(c) and (d). Each bank branch which 
has ob ained general authorisation from RBt 
for conducting purchase/sale transactions 
under the Portfolio Investment Scheme on 
behaJf of their NRI/OCB constituents has 




